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CENTRAL ADMINISTRATIVE TRIBURAL
PRIRCIPAL BERCH

CP 3882007
in
CA 2020/2004

Mew Deli this the 77 day of January, 2008

Howble Mr. Justice B, Ramachandran, Yiee Chalrman {(J)
Hon'ble Mrs. Neena Ranjan, Member {A)

Jagiit Singh,
Sio Shri Tara Singh,
Rfo 20, Bharat Nagar, Dethi-52

.. Anplicapt
{By Advocate Shri Yogesh Shamma )
YERSUS

1. Shrl Sii Parkash,

Seneral Manager,

Northern Ralway, Bareda House, Mew Delhi.
Z #s. Anju Ranizn,

£& CAOIConst.,

Morthem Rafway, Kashmere Gate, Delhi-6

.. Respondenis~’

(By Advocate Shri V.5.R.Krishna }
O R D ER{ORAL)
{ Hon'ble Wr. Justlce M. Ramachandran, Wige Chadrraan (4} °
in view of the {arderé passed i Cwil Wit Pelition {C) Ne.
7854/2007, the present Contempt Petilion is closed. Respondems afe

discharged Mowever, giving iberty to the applicant to move

/

. appropriaiely as and when nead arises.
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{ Beena Ranjaty } { 4. Ramachandran)

Hember {A) Yice Chalrman{Jd ) -
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